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Shri It. C. Pant: The only synthetic 

rubber plant under construction at 
the moment is based on alcohol. MaO' 
I know whether the Government pro-
pose to encourage the use of raw 
materials other than alcohol. for 1 he 
manufacture of synthetic rubber and 
if so, what will be the effect (m the 
east of production? 

Shri Kanungo: If there are any pro-
posals, they w ill be considered and 
discussed by the Develop'ment Wing. 
S'o far We have no proposal. 

SIIrl S. C. Samanta: Is it a fact that 
indigenous newsprint that is manufac-
tured at present is higher in cost than 
the imp'orted one and if so, what steps 
wijl be taken to lower the cost of 
production in the three plants that 
are going to be set up? 

Shr! Kanungo: It is a fact that be-
cause o'f various reasons, almost histo-
rical, the cost Of production in NEPA 
has not been as low as it ought tJ be. 
Recently, we had a team of experts 
and they have made suggestions, the 
rl!S1l1lt of w hieh will be that the cost 
of production will be lower. As far 
as the other plants are concerned, we 
are satisfied that the production plant 
is such that it wil! not be too costly. 
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I shall read the answer in English. 
also. 

(a) and (b). Small groups of armed 
East Pakistan Rifles personnel tres-
passed in to Indian territory in the 
village Bhatsala in the district of West 
Dinajpur on 23rd and 24th May, 1962. 
but withdrew as SOOn as a strong 
Indian Police contingent arrived 011 
the scene. They kidnapped an ImIiJro 
fisherman who was subsequently re-
leased upon the intervention of the-
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Officer-in-Charge of the Indian Police 
con tingen t. 

(c) Yes, Sir. Protests were lodged 
by our District Officers, and the State 
Government, with their counterparts 
in East Pakistan, and also by the 
Government 01 India through the 
diplomatic channel. 
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Shri D. C. Sharma: Sir, Col. Bhatta-
charya was arrested by the Pakistan 
Government even when he was in the 
Indian territory. 

Mr. Speaker: This question is about 
a particular incident that took place 
on a particular dale. 

lShri D. C. Sharma: The Indian ter-
ritory is invaded-I am using the 
word 'lo03ely'--or the Indian territory 
is encroached upon by policemen from 
East Pakistan. Why is it that the 
West Bengal Police do not arrest 
those persons? 

Shri Jawaharlal Nehru: The word 
'invasion' is hardly correct in this 
sense; 'trespass' is the proper word. 
They cam(' across th" border, a few 
men. They trespassed and they were 
driven out. I do not know what the 
circumstances were, whether it is 
easily possible to arrest them. It may 
have led to a mutual firing match. I 
think it was a right thing to do, to 
drive them out. 
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Shri Hem llarua: Sir, in view of the 
fact that kidnappin~ of Indians from 
Indian 50il including the kidnapping 
of Col. Bhattacharya from our soil 
has almost become a '''gular matter 
with Pakistan, may I know whether 
Government propose to allow PaJti... 
stani vandalism to continue in our' 
territory ad infinitum? 
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Shri Jawaharlal Nehru: do not 
think it is a frequent occurrence now. 
This has occurred only in disputed 
territory, that is, chit-lands or others 
which the Pakistanis may claim as in 
their possession or some such dispute 
is there. It has occurred in the mid-
dle of the river where Pakistan says 
that i I is Pakistan territory or Paki-
stan waters. I think they are lessen-
ing, and the more all these things are 
straightened out and the exact boun-
dary defined, the less of it will hap-
pen. 
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Nepal's Claim over a Portion of 
Forest in Bihar 

+ r Shri Surendra Pal Singh: 
I Shri Bagri: j Shri Shree Narayan Das: 

Shrl yogendra Jba: 
Shri P. C. Borooah: 

"1545. Shrl Bibhutl Mishra: 
I Shri K. N. Tiwary: 

1 Shri Bhakt Darshan: 
Shri Hem Barua: i Shri Prakash Vir Shastri: 

l Shrl Nath Pal: 
Will the Prime Min.lster be pleased 

~o state: 
(a) whether it is a fact that th£ 

Government of Nepal have advanced 
ofome claim over a portion of Narsahi 

forest in Champaran district of Bihar; 
and 

(b) if so, what reply has been sent 
10 the Government of Nepal in this 
regard? 

The Minister of State in the Minis-
try of External AJJairs (Shrimati 
Lakshmi Menon): (a) and (b). It is 
true that the Government of Nepal 
lays claim to a small portion of 
Narsahi forest in Champa ran district 
of Bihar. But this is not a new claim. 
This matter has been under corres-
pondence between the Government of 
India and Bihar on one side and the 
Government of Nepal on the other for 
the past several years. No final re-
ply has been sent to the Government 
of Nepal. 

Shri Surendra Pal Singh: Has 
Nepal advanced similar claims else-
where also? 

Shrlmati Lakshmi Menon: No, Sir. 
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